CONTINUED FROM PART-1

INTRODUCTION

In view of the recent amendment made in the Designs (Amendme, ROIO8 with effect from 17/06/2008,
Publication of the matter relating to Designs is being publishate Official Journal of The Patent Office.
This Journal is being published on weekly basis on every Friday cowbangarious proceedings on Designs
as required according to the provisions of under Rule 22, 25, 27 and 39 oéslyn QAmendment) Rules,
2008. All the enquiries on this Official Journal and other informatiomegsired by the public should be
addressed to the Controller General of Patents, Designs & Tvldks. Suggestions and comments are

requested from all quarters so that the content can be enriched.
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CANCELLATION PROCEEDINGS
under Section 19(1) of the Designs Act, 2000 &
Designs Rules, 2001 as amended by (Amendment) Rul2808

“Shri Balbir Singh, proprietor of M/s. B.S. Mechanical Works, Behind Punjab Punjab Steel Forging, Khana Side, Mandi
Gobindgarh, Punjab filed an application on 26/3/20Q for cancellation of registration of registered Dsign No. 203390 dated
2/3/2006 under class 15-99 titled as ‘Feeder Systéon Coal Pulverizer Machine’ in the name of PanesaMachine Tools.”

“Shri Balbir Singh, proprietor of M/s. B.S. Mechanical Works, Behind Punjab Punjab Steel Forging, Khana Side, Mandi

Gobindgarh, Punjab filed an application on 26/3/20Q for cancellation of registration of registered Dsign No. 204085 dated
5/5/2006 under class 15-09 titled as ‘Coal Pulvegr Machine’ in the name of Panesar Machine Tools.”
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REGISTRATION OF DESIGNS

The following designs have been registered. Theyanow open for public inspection. In the followingeach entry the Date of
Registration is shown. The Priority Number, Priority Date and Priority Country are also shown.

Design Number 206544
Class 18-99

1)Ferag AG A

Zurichstrasse 74, CH-8340 Hinwil Switzerland :'- = (

Date of Registration 13/04/2006 Qﬁ% J;f d
Title Gripper for Ggg;r)tl:%félrr;toefd Products anu %Jﬁw
Priority J ﬁﬁ’%‘j
Priority Number Date Country i v
132 800 13/04/2006 Switzerland
Design Number 211397
Class 19-06

1)Staples The Office Superstore, LLC
500 Staples Drive, Framingham, Massachusetts 01702, USA

Date of Registration 26/07/2007 M:'*f:: s
Title Pen T 8
Priority

Priority Number Date Country

29/271,970 30/01/2007 U.S.A.

Design Number 213881

Class 14-03

1)Nokia Corporation.,

Keilalahdentie 4, Fin-02150 Espoo, Finland.

Date of Registration

20/12/2007

Title Front Cover for a Handset
Priority

Priority Number Date Country
M20070120 20/06/2007 Finland
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Design Number

214445

Class

06-01

1)Nilkamal Ltd.,

Survey No. 354/2 & 354/3, Near Rakholi Bridge, Silvassa-Khanvel R

Village Vasona, Silvassa ( D & N. H), (U. T.), India.

Date of Registration 25/01/2008
Title Chair
Priority NA

Design Number 214840
Class 25-01

1)Paschal-Werk G. Maier Gmbh.,

Kreuzbuhlstrasse 5, 77790 Steinach, Germany.

Date of Registration

21/02/2008

Title Connecting Piece
Priority
Priority Number Date Country
40704359.4 25/08/2007 Germany
Design Number 214841
Class 25-01

1)Paschal-Werk G. Maier Gmbh.,

Kreuzbuhlstrasse 5, 77790 Steinach, Germany.

Date of Registration 21/02/2008

Title Connecting Piece
Priority

Priority Number Date Country
40704359.4 25/08/2007 Germany

The Patent Office Journal 04/06/2010

14686



Design
Number

214969

Class

05-05

1)Eicher Goodearth Limited.,

Eicher House, 12 Commercial Compl
Greater Kailash-1l (Masjid Moth), New

Delhi-110 048, India.

Date of 28/02/2008

Registration

Title Textile Fabric

Priority NA

Design Number

216279

Class

14-03

1)Nokia Corporation.,

Keilalahdentie 4, Fin-02150 Espoo, Finland.

Date of Registration

12/05/2008

Title

Handset

Priority

Priority Number

Date

Country

29/297,553

13/11/2007

U.S.A.

Design Number

216281

Class

20-01

1)Banco Bilbao Vizcaya Argentaria, S.A.,

Plaza De San Nicolas

No. 4, E-48005 Bilbao (Bizcaya), Sq

[a}}

Date of Registration

12/05/2008

Title

Automatic Teller Machine

Priority
Priority Number Date Country
0505700-0 11/12/2007 Spain
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Design Number 216921

Class 05-05

1)Biba Apparels Pvt. Ltd.,

Maharashtra, India.

45-54, "Whitehall", Kemps Corner, 143, A.K.Marg, Mumbai-400 036 &%

Date of Registration 30/06/2008
Title Textile Fabric
Priority NA

Design Number 217032
Class 12-11

1)Yamaha Hatsudoki Kabushiki Kaisha.
2500 Shingal, Iwata-Shi, Shizuoka-Ken, Japan.

Date of Registration 07/07/2008

Title Motorcycle
Priority

Priority Number Date Country
2008-000110 08/01/2008 Japan
Design Number 217257

Class 11-02

1)SHRI ATUL KANT GUPTA, SHRI AJAY AGARWAL, SMT.
RACHNA AGRAWAL AND SMT. MADHULIKA GUPTA,,
VIBGYOR OVERSEAS, 2/60, MAKHAN LAL PLAZA,
PUTURIA MAHAL, YAMUNA KINARA ROAD, AGRA, UP,
INDIA. 2)Vibgyor Overseas

Date of Registration 22/07/2008
Title Decorative Article
Priority NA
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Design Number

217259

Class

11-02

1)SHRI ATUL KANT GUPTA, SHRI AJAY AGARWAL, SMT.
RACHNA AGRAW AL AND SMT. MADHULIKA GUPTA,,
VIBGYOR OVERSEAS, 2/60, MAKHAN LAL PLAZA, PUTURIA

MAHAL, YAMUNA KINARA ROAD, AGRA, UP, INDIA.  2)Vibgyor
Overseas
Date of Registration 22/07/2008

Title

Decorative Article

T KERALA

Priority NA

Design Number 217591

Class 14-03

1)Nokia Corporation.,

Keilalahdentie 4, Fin-02150 Espoo, Finland. RS

Date of Registration 07/08/2008 - - o

Title Back Cover for a Handset ) F?,.x"'f

Priority \{ i

Priority Number Date Country ™

29/303,465 08/02/2008 U.S.A.

Design Number 217596

Class 14-03

1)Nokia Corporation.,

Keilalahdentie 4, Fin-02150 Espoo, Finland.

Date of Registration 07/08/2008

Title Handset

Priority

Priority Number Date Country
29/304,432 29/02/2008 U.S.A
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Design Number 217777
Class 09-01

1)Reckitt Benckiser Inc.

Morris Corporate Center IV, 399 Interpace Parkway, Parsippany, Ne

Jersey 07054, USA
Date of Registration 13/08/2008
Title Dispenser
Priority
Priority Number Date Country
000884606-0001 20/02/2008 OHIM
Design Number 218335
Class 23-01

1)Kohler Co.,

444 Highland Drive, Kohler, Wisconsin, 53044, USA

Date of Registration 02/09/2008
Title Faucet
Priority
Priority Number Date Country
29/304,609 05/03/2008 U.S.A.
Design Number 218364
Class 07-02

1)Hamilton Housewares Pvt. Ltd.,
Kaiser-I- Hind Bldg., 3rd Floor, Currimbhoy Road, Ballard Estatg
Mumbai 400001, Maharashtra, India

g

Date of Registration 04/09/2008
Title Container
Priority NA
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Design Number

218389

Class

11-02

1)Girijaa Upadhyay

Centre Terrace Flat, 6th Floor, Kasturi Building, 18-20 J. Tatg
Road, Churchgate, Mumbai-400020, Maharashtra, India

Date of Registration 05/09/2008
Title Book Ends
Priority NA

Design Number 218673
Class 06-01

1)Centre D"Etude Et De Recherche Pour L"Automobile (Cera),
2, Rue Emile Arques, 51100 Reims, France

Date of Registration 22/09/2008

Title Headrest

Priority "

Priority Number Date Country

000901988-0001 25/03/2008 OHIM

Design Number 218819

Class 09-03 <
1)Hisamitsu Pharmaceutical Co., Inc. M

408, Tashirodaikan-machi,

tosushi, Saga, 841-0017, Japan

Date of Registration

29/09/2008

Title Package (Packing Box)
Priority

Priority Number Date Country
2008-018893 23/07/2008 Japan
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Design Number

218827

Class

09-01

1)Playtex Products, Inc.,

300 Nyala Farms Road, Westport, Connecticut 06880, USA

Date of Registration 29/09/2008

Title Container i
Priority :'"
Priority Number Date Country ur [r ]
29/307,091 31/03/2008 U.SA. Ntz
Design Number 218936

Class 13-03

1)Metallizing Equipment Co.

Private Limited

E-101, M.L.A., Phase-Il, Basni, Jodhpur-342 005, Rajasthan, India

Date of Registration

01/10/2008

Power Source for ARC spray Electric

Title Motor Driven System
Priority NA

Design Number 218969

Class 14-03

1)Lutron Electronics Company, Inc.,
7200 Suter Road Coopersburg, Pennsylvania 18036-1

USA

Date of Registration 03/10/2008

Title Tabletop Remote Control Device
Priority

Priority Number Date Country
29/306,233 04/04/2008 U.S.A.
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Design Number 219005

Class 02-02

1)Charming Apparels (P) Ltd.,

402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, India "

Date of Registration 06/10/2008
Title Dress Material
Priority NA

Design Number 219008
Class 02-02

1)Charming Apparels (P) Ltd.,
402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, Indi

Date of Registration 06/10/2008
Title Dress Material
Priority NA

Design Number 219311
Class 10-06

1)Werma Signaltechnik Gmbh + Co., KG
78604 Rietheim-Weilheim, Germany

Date of Registration 17/10/2008

Title Signal Apparatus
Priority

Priority Number Date Country
40 2008 001 918.0 17/04/2008 Germany

The Patent Office Journal 04/06/2010

14693



Design Number

219347

Class

23-02

1)Keramik Holding AG

Wahlenstrasse 46, 4242 Laufen, Switzerland

Date of Registration 20/10/2008

Title Towel Rall ~
Priority \
Priority Number Date Country

2008-00376 18/04/2008 Switzerland

Design Number 219348

Class 23-02

1)Keramik Holding AG Laufen

Wahlenstrasse 46, 4242 Laufen, Switzerland

Date of Registration 20/10/2008 Q R
Title Wash Basin . ‘

. . ..
Priority Number Date Country
2008-00376 18/04/2008 Switzerland
Design Number 219422
Class 28-03

1)S. B. International

413-414, Imperial Towers, C-Block Community Centg
Naraina Vihar, New Delhi-110028, India

Date of Registration

23/10/2008

Title

Disposable Waxing Spatula

Priority NA

:=
”
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Design Number 219426

Class 13-03

1)Larsen & Toubro Limited
L & T House, Ballard Estate, Mumbai 400001, Maharashtra, India

Date of Registration 23/10/2008
Title Relays
Priority NA

Design Number 219487
Class 02-02

1)Charming Apparels (P) Ltd.,
402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, Indi

Date of Registration 30/10/2008
Title Dress Material
Priority NA

Design Number 219489
Class 02-02

1)Charming Apparels (P) Ltd.,
2)Charming Apparels (P) Ltd.,

Date of Registration 30/10/2008
Title Dress Material
Priority NA
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Design Number

219521

Class 24-01 e
1)Hitachi High-technologies Corporation {_Jf.f_:-’_;.—_-zT.-_‘:-g}_;.: it
1-24-14, Nishi Shinbashi, Minato-Ku, Tokyo, Japan :IL il i' _—f_ij"rl-
Date of Registration 31/10/2008 ' -!r. | Bt | /|f|
Title Adapter for a Sample Rack '; i‘- - |J: [| |
L __‘-.-'”’. | .“lI
Priority b I
Priority Number Date Country WA __r{,::f-*l |
ITr e |
2008-018579 18/07/2008 Japan ) | 4'!/ ;-LJ
L e
Design Number 219522
Class 24-01 i
= =
1)Hitachi High-technologies Corporation '(7 pr— 1}

1-24-14, Nishi Shinbashi, Minato-Ku, Tokyo, Japan

Date of Registration

31/10/2008

Title Adapter for a Sample Rack |
Priority I
Priority Number Date Country e “J'w

ITYT
2008-018578 18/07/2008 Japan \{-— L}'
Design Number 219523

Class

24-01

1)Hitachi High-technologies Corporation
1-24-14, Nishi Shinbashi, Minato-Ku, Tokyo, Japan

Date of Registration

31/10/2008

Title Adapter for a Sample Rack
Priority

Priority Number Date Country
2008-018577 18/07/2008 Japan
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Design Number

219548

Class

07-07

1)M/s. IE - Tech Metalware India Private Limited
#21-H, Sidco Industrial Estate, Ambattur, Chennai-600 098, Tan

Nadu, India

Date of Registration 05/11/2008

Title Hot Pot

Priority NA

Design Number 219640

Class 18-99
1)Danlist A/S

Haraldsvej 21-DK-8960, Randers, Denmark

Date of Registration

11/11/2008

Title Picture Framing Cutting Machine
Priority NA

Design Number 219884

Class 13-03

1)Larsen & Toubro Limited

L & T House, Ballard Estate, Mumbai 400001, Maharashtra, India

Date of Registration

27/11/2008

Title

Trivectometer with Optical Sealing

Priority NA
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Design Number

220004

Class

23-99

1)Danfoss Tianjin Ltd.
Tianjin New Technology In

dustrial Park, Tianjin, China

Date of Registration 04/12/2008

Title Sight Glass Assembly
Priority

Priority Number Date Country
200830129433.2 22/07/2008 China
Design Number 220013

Class 26-04

1)Panasonic Corporation

1006, Oaza Kadoma, Kadoma-shi, Oasaka 571-8501, Japan

Date of Registration

05/12/2008

Title Light Emitting Diode Lamp
Priority NA

Design Number 220052

Class 24-02

1)Haws Drinking Faucet Company
1455 Kleppe Lane, Sparks, Nevada 89434, USA

Date of Registration

08/12/2008

Title Emergency Eyewash Unit
Priority

Priority Number Date Country
29/319,362 06/06/2008 U.S.A
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Design Number

220119

Class

15-09

1)Ansari Akhlaque Ahmed Zaheer Ahmed

1st Floor, Shastri Nagar, Mecca Masjid, Kalyan Road,

Bhiwandi, Thane(Dist.), Maharashtra, Indi&)Ansari

Afzal Ahmed Akhlaque Ahmed

3)Ansari Mustagim Ahmed Akhlague Ahmed(Minor)

Date of Registration 08/12/2008

Title Spindle

Priority NA

Design Number 220120
Class 23-01

1)Super Engineering Works

T-140, Vishnu Garden, Khayala Village, New Delhi-1100018, India

Date of Registration

08/12/2008

Title

Water Purifier

Priority NA

Design Number

220172

Class

13-03

1)Larsen & Toubro Limited

L & T House, Ballard Estate, Mumbai 400001, Maharashtra, India

Date of Registration

12/12/2008

Title

Split Meter Junction

Priority NA
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Design Number

220218

Class

15-01

1)Greaves Cotton Limited

Marathe Marg, Prabhadevi, Mumbai 400025, Maharashtra, India

Date of Registration 15/12/2008
Title Engine
Priority NA

Design Number 220381
Class 09-03

1)Shri Durga Oil Mill

Awas Vikas Kichha, Udham Singh Nagar, Uttaranchal-263148, India

=

Date of Registration 22/12/2008
Title Bottle
Priority NA

Design Number 220418
Class 09-01

1)National Industrial Corporation Limited

"Nicol House", 801-803, Ashok bhawan, 93, Nehru Place, New Delhi

110019, India

Date of Registration 23/12/2008
Title Bottle
Priority NA
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Design Number

220508

Class

20-01

1)Nautilus Hyosung Inc.

Cheongdam Bldg, 52 Cheongdam-Dong, Gangnam-Gu, Seoul, Kor¢

Date of Registration

26/12/2008

Title

Automated Teller Machine

Priority

Priority Number Date Country
30-2008-0037921 02/09/2008 Republic of Korea
Design Number 220552

Class 07-01

1)MA Design India Private Limited
C-26, Sector, 63, Noida-201301, U.P., India

Date of Registration 29/12/2008
Title Lid
Priority NA

Design Number 220556
Class 07-06

1)MA Design India Private Limited
C-26, Sector, 63, Noida-201301, U.P., India

Date of Registration

29/12/2008

Title

Cake Server

Priority NA
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Design Number

220557

Class

07-06

1)MA Design India Private Limited

C-26, Sector, 63, Noida-201301, U.P., India

Date of Registration

29/12/2008

Title

Holder for bottle

Priority NA

Design Number

220559

Class

07-01

1)MA Design India Private Limited

C-26, Sector, 63, Noida-201301, U.P., India

Date of Registration 29/12/2008
Title Bowl
Priority NA

Design Number 220589
Class 14-03

1)LG Electronics Inc.

20 Yoido-Dong, Yongdungpo-Gu, Seoul, Republic of Korea

Date of Registration 30/12/2008

Title Mobile Phone
Priority

Priority Number Date Country

30 2008 0030161 11/07/2008 Republic of Korea
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Design Number

220675

Class

13-02

1)Sumitomo Chemical Company Limited.,
27-1, Shinkawa 2-Chome, Chuo-Ku, Tokyo 104-8260, Japan.

Date of Registration

06/01/2009

Title Solar Power Panel for use as Chargey
Priority

Priority Number Date Country
0801893.1M002 28/07/2008 Hongkong
Design Number 220680

Class 03-01

1)Gripping Eyewear, Inc.,

10430 Kirkwood, Suite 150, Houston, TX 77099, USA.

Date of Registration

06/01/2009

Title Slip-On Protective Wrap for Eyeglasses
Priority

Priority Number Date Country
29320918 08/07/2008 U.S.A.

Design Number 220763

Class

12-16

1)Everpads Co., Ltd.,

Republic of China

No. 83, 32nd Road, Taichung Industrial Park, Taichung, 40768, Taiywan,

Date of Registration 13/01/2009

Title Track Shoe
Priority

Priority Number Date Country
000982582-0002 06/08/2008 OHIM
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Design Number

221063

Class

24-02

1)Times Sales Corporation.,

44, Mission Compound, Ajmer Road, Jaipur-302006, Rajasthan, Ind

Date of Registration

03/02/2009

a.

Title Surgical Scissors
Priority NA

Design Number 221069

Class 12-16

1)Balaji Service Centre.

22/53, Chitlappakkam Main Road, Nehru Nagar, Chrompet,

Chennai-600 044, TN, India.

Date of Registration

04/02/2009

Title Motor Cycle Side Stand
Priority NA

Design Number 221469
Class 05-05

1)Charming Apparels (P) Ltd.,
402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, Indi

}.U

Date of Registration

27/02/2009

Title

Textile Fabric

Priority NA
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